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those countries. There are various items
of machinery and machine tools for which
import licenses are issued. You can im-
port only from the respective country and
from nowhere else. Once those licenses
are issued to importe:s, they have to import
commodities, may be, at 25 or 30 per cent
higher price. Free market operation does
not apply in this particular economy. The
licenses are conditional and by virtue of
that you are compelled to import from that
country alone. There is no other alterna-
tive but to import from those countries.
Therefore, free market operations do not
apply in respect of any such bilateral trade
agreements.

MR. DEPUTY-SPEAKER : There is
one point. 100 units of black pepper has
to e exported. In return, now, because
we are exporting bluck pepper from this
country we will have to import also others
on the prevailing market price, whatever
the other thing is, and they get cheaper
than market price. Do you want to say
that ?

SHRI D.N. PATODIA: No If they offer
cheaper price they will never get it. What
happens ? From India we export 2 types
of commodities. One commodity is such
where the supply is limited, compared to
the demand. They are very clever people.
Take the case of jute manufactures. In
case of jute manufactures, the Russians will
offer 2 per cent more than the world price
for Indian jute manufactures, and therefore
book the goods according to their demand.
By that, they create potential demand for
their goods in India, and that has to be
met by importing from Russia. There is
no alternative and import licenses are issu-
ed by the import licensing authorities in a
manner by which you have no other alter-
native than to purchase from them. Inte/-
ruption).

SHRI NAMBIAR : When you take
loan from America, you will have to pur-
chase only from America.

SHRI D N. PATODIA : Waeare talk-
ing of trade. We are not taking loans.
Ploase don't confuse yoursell. 1 wish you

confine yourself to trade aspect alone.

SHRI NAMBIAR : | want to learn
from you. You are a good businessmaan.
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MR. DEPUTY-SPEAKER : It is 5:30.
We shall take up the Half-un-hour discus-
sion now.

SHRI D. N. PATODIA: Sir, you
may please give me extra time as my time
has been taken away by interruptions and
disturbances ..

MR. DEPUTY-SPEAKER : That is
part of the debate. .
SHRI D. N. PATODIA : | wish you

give me 40 minutes more because my time
has been taken away by interruptions.

SHRIMATI TARKESHWARI SINHA
(Bash) : Where will we be if he takes 40
minutes more ?

SHR1 D. N. PATODIA :
will make accommodation.

For you I

SHRIMATI TARKESHWARI SINHA
1 do not need it.

SHRI NAMBIAR : Because | ama
mag, the hon. Member is not accnmgnodnt-
ing me.

17.30 hrs.
HALF-AN-HOUR DISCUSSION
Second Public Sector Refinery in Assam

SHRI DHIRESWAR KALITA (Gau-
hati) : The question of the establishment
of a second public sector refinry in Assam
has been exercising the minds of the psople
of Assam. Last August, a starred question
was put by Shri Hem Barua on this subject
and Goveroment flatly refused to consider
this demand. We in Assam protested
agaionst that decision. On the 23rd August,
there was a general hartal and it was a uai-
que success. | think Goveroment know it
very well.

Assam got one oil refinery in 1962. Bu
for that an agitation had to be mountedt
Panditji was there. We ourselves had also.
1o go to jail for six months.

Assam was the first State in India to
produce oil. In 1886, the first oil well was
sunk in Dighoi. In 1900, the Digboi Re-
fioery came. R had our first public sec-
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tor refinery only in 1962. But prior to
that, if we go through the history of this
matter, we see that we had the ESSO re-
finerv in Bombay in 1954, the Burmah-Shell
refinery in 1955, the the Caltex refinery in
Visokhapatnam in 1957— all these being
private sector refineries. Then we have the
Barauni rafinery, a public sector undertak-
ing, established iu 1964 ; the Koyali refinery
Baroda set up in 1965 the Ankleswar refi-
nery (in collaboration with Americans) the
Madras refinery (which is also mixed) and
tho refinery at Haldia (also mixed).

These refineries have come up after
independence. Though the people of Assam
have been demanding a second refinery in
Assam, the Government of india have been
rejecting it on the main ground that there
is no ready market and there will be loss.
This is one of the grounds adduced. Then
they say that there is transport bottleneck.
As regards availability of crude oil, they
ugain bring in the argument of ready mar-
ket.

Let me cite one simple example. When
the Digboi refinery was established in 1900
~—the hon. Minister will know it— there
wus not a single motor car in Assam. But
still petroleum was produced. There was
no ready market.

As for the refineries in Bombay, is
Mauharashtra consuming all the oil that is
produced there ? It cannot be. Prior to
the establishment of our refineries in India,
we have the examples of national refineries
in America and Europe. They had also
problems to face and they got over them.
Uptil now we are purchasing annually from
foreign countries Rs. 150 crores worth of
petroleum products including crude oil. So
the argument of non-availability of ready
market when the demand for setting up u
1efinery is made is a false one. Ready
market is nccessary for perishable goods
like eggs and vegetables.

Oil has an international market. Is it
neccessary to have a ready market for this
article ? No. This argument I think will
not hold good.

Secondly, about availability, the pre-
scnt commitments of crude to the Digbol,
Noonmati and Barauni refineries are to the
tune of 3.5 million tonnes and are estimat-
ed to increase to S million tonnes by

«
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1970 with the anticipated expansion. On
the other hand the yield of crude by 1970
is estimated to rise to 9 million tonnes on
the strength of the success met in exploring
and developing new oil fields at Lakwa,
Rudrasagar, Galeki etc. by the ONGC and
OIL. Thus an additional refining capacity
of 4 million tonnes is required to be esta-
blished by that time. Up till now what-
ever oil explored has not been brought out
from the oil fields, because Haldia refinery
is not working, Barauni is also working not
up to full capacity, Noonmati is producing
only 0.5 million tonnes and Digboi is pro-
ducing only 0.5 million tonnes. This four
million tonnes you will have to export to
the other States from Assam either in crude
form or refined form. If you want to ex-
porf in crude form, you wiil bave to set up
a refinery outside. Assam and dual ex-
penditure will be involved. What is the
harm in refining this four million tonnes of
crude oil in Assam ? You can establish a
refinery in Assam and develop the State
which as you know is richest in resources
but lower in output.

The cost of production of oil per
tonne in Barauni is Rs. 3793, in Koyali it
is Rs. 37.46, and in nonomati it is Rs. 21.60.
In the private sector in ESSO an Burmah
Shell it is a little less at Rs. 18 only. The
cost of production at Noonmati can be
made less. You were present the other
day when there was a discussion regarding
the pricing of oil. The Government has
appointed a committee under the Chairman-
ship of Shri Shantilal Shah regarding the
pricing of oil but they havc not yet come
to any conclusion. The practice now ob-
taining is that the Noonmati refinery has
to purchase the crude at the Persian Gulf
price plus transport charges to Bombay
Calcutta and Gauhati. All these incon-
gruous and incompatible things are going
on. So if this pricing committee works
out the detalls and comes to a conclusion,
I think the Noonmati refinery’s cost of
production will be something like Rs. § to
Rs. 10 per tonne,

So, in that case, if a public sector
refinery {s established there, naturally if
the Persian guif parity theory is abolished
and the cost of production based on selling
crude oil, then the public sector refinery in
Assam will bring crores of rupees to the
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Government. The Government should
consider having a second public sector
refinery in Assam  The present Noonmati
refinery is yielding 0.75 million tons. It
has not got any expanding capacity. The
production of 4 million tonnes which you
are saying is only on paper. You are
saying that new explorations are increas-
ing

Another point is transport. You say
that the marketing division is incurring
losses. That means that the refinery divi-
sion are getting profits, There is the
transport difficulty because the rail line
linking Assam with the rest of India is a
metre gauge line. 1t should be madea
broad gauge line. All these difficulties
arise on account of our not having a better
transport in Assam. We should directly
link Assam wlith India with a broad gauge
line.

Secondly, two or three years ago a
product pipe line has already been laid
from Gauhati and Siliguri. If a second
refinery is set up all the production of the
refinery can be pumped out by a product
pipe line and thc present capacity of the
product pipe line may be increased. From
all accounts, the Government canoot with-
hold the demand of Assam for a second
refinery. The Government of Assam has
been demanding times without number and
justifying with all the reasons that Assam
should have a second public sector reflnery
immediately. .

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHRI RAGHU RAMA-
IAH) : The main argumcnt of my learned
friecnd scems to be that a quantity of 4
million tonnes will be available, and why
not refine it in Assam. That seems to be
the main contention of my hon. friend.
Now I will give him some figure. 1 do
not know where he got this figure of an
additional 4 million tonnes readily availa-
ble.

SHRI DHIRESWAR KALITA : I am
a Member of the Estimates Committee.
This figure was given to the Estimates
Committee.

SHRI RAGHU RAMAIAH : 1 will
give you some figures. At the present
moment the production of Oll lndia is of
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the order of 3 million tonnes. ONGC'S,
from Rudrasagar it is .035 million and
from Lakwa it is .060, altogether it is
ronghly 3.1 million tonnes. By 1970-71, an
additional quantity of 1.35 million tonnes
is expected from Rudrasagar und Lakwa.

My hon. friend knows that the capacity
of the Digboi refinery is about 0.50 million
tonnes, Gaubhati, 0.75 million tonnes.
Barauni is two million. It should be re-
membered that Digboi is finding from ity
own field about half of its requirement and
it is only taking 0.25. So altogether out to
the threec millions now available for Barauni
we have committed two million aad the
balance quantity to Digboi and Gauhati.
For the additional 1.35 million expected by
1970-71, we have already got the third
million capacity built up in Barauni. It is
specially built up for Assam oil. There is
also a proposal, as my hon. friend knows,
to increase the capicity of Gauhati rofinery
to 1.1 million tonnes. So, these take care
of roughly the expected increase of oil pro-
duction in Assam. Of course, if more oil
can be found, that will be a different
matter ; about the geleki oil-field itself, we
do not know the capacity of it. It might
be a potential source, and if there is more
crude oil coming from it what to do with
it would be a question which can be cobsi-
dered then. But at the present moment,
it is not true to say that we have crude
available in Assam which can be spared
for the purpose of another additional refi~
nery in Assam. This is apart from the
increase in the capacity of Gauhati which
is under discussion with the State Govern-
ment of Assam and which will be accom-
plished as soon as some issues which are
now being discussed by the two Govern-
ments are settled.

SHRI DHIRESWAR KALITA : Sir,
1 beg to differ.
MR. DEPUTY-SPEAKER : If the

figures are challenged, what can we do ?

SHRI DHIRESWAR KALITA : If
there is more oil available, then the
Government can consider the question of
setting up a second refinery.

SHRI RAGHU RAMAIAH : Then
comes the question of economics. My
bon. friend bimself bas referred to certaln
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points which were being discussed, certain
attitudes which were being taken so far.
It is true the pricing policy is there. It is
based not on the cost of production at the
refinery concerned in Assam, but on the
basis of import parity. and that has certain-
ly created a certain situation. Now, the
Commiittee is going into that. We do not
know what the recommendations of that
@ommittee will be, but today, on the
policy which the Government is following,
there is no doubt that there is an enormous
amount of under recoveries of unrecovera-
ble freight charges, and that is why one
argument is that, it will be an economic
loss ; and that therefore it ‘will not be
economically feasible to have another refi-
nery in Assam. Now, some figures...

SHRI HIMATSINGKA (Godda) : That
will be only paper transactions.

SHRI RAGHU RAMAIAH ; The I0C
has to pay that. 1 shall give some figures
of under recoveries, on the basis of the
enisting pricing policy.

SHRI DHIRESWAR KALITA: On
the present pricing policy.

SHR1 RAGHU RAMAIAH : On the
present pricing policy ; | am not hiding

anything. Roughly in 1963-64, it was Rs,
115 lakhs ; 1964-65, Rs. 138 lakhs ; 1965-66,
Rs. 143 lakhs ; 1966-67, Rs. 104 lakhs.

This is on the basis of the present pricing
policy. [ may also add that this question
of building a new refinery has been gone
into by the Institute of Petroleum, of buil-
ding one at Sibsagar in Assam and the
equivalent expansion of Baranuni and
Gauhati refineries, and on the basis of
certain data, it has come to the conclusion
that the total investment in refinery and
transportation will be Rs. 76.7 crores for
a new refinery in Assam for a capacity of
two million tonnes per vear ; and Rs. 69.5
crores for expanding the Gaubati refinery,
and Rs. 45 crores for expanding ihe Bara.
uni refinery also for the same capacity.

This is one angle from which the econo-
mics of it are being looked at.

The Government of Assam themselves

have sent a paper recently on the econo-
mics of second rofinery in ,Assam. Thers
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they have tried to meet some of the points
raised by the Petroleum Institute in their
study as well as the matter of under-re-
coveries | referred to earlier and also em-
bodying some of the points raised by my
hon. friend. We are makiag a close study
of that document. | would assure the
House that we shall give it very serious
consideration. But the main point still
remains. For creating any additional refi-
nery capacily in Assam, assuring that the
economics are in its favour, which itself Is
a matter for study, there must be more oil.
That question cannot arise at this state.
That is why in answer to the question put
by my hon. friend and also earlier by Mr.
Hem Barua, 1 said that at present, there is
no proposal for establishing a second oil
refinery there. But when more oil is found,
and if all the economic studies are found
to be favourable—it would be a matter for
consideration—I would assure the House
that there is nobody here, much less in my
ministry, who is against doing industrial
justice to Assam or any other part of the
country. Assam is as much a part of our
country as any other State and I do not
want this idea to get round that in the
contre. we are not treating Assam properly.
1 would assure the House that whatever we
can do for the industrial development of
Assam will be done.

SHRI BEDABRATA BARUA (Kalia-
bor) :  Crude oil availability is not the
only criterlon. Refineries are located in
areas where crude oil is not available or it
is being imported. Our Digboy refinery is
dying and it has to be supplemented. Even
in the British days, we had one refinery
and a second toy refinery there. [ want to
know whether after meeting the require-
ments of Barauni and Noonmati refineries
if there is more crude oil available, Govern-
ment commits itself to having a second
refinery in Assam. :

1 do not know whether the Govern-
ment is aware of the very strong feeling
born out of this denial of employment op-
portunities and development of Assam,
where crude oil is being pumped out. It
is not only depriving Assam of a second
refinery but it is depriving Assam of the
refinery gas, which is so essential for the
petro-chemical complex. '
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About the market, is the minister not
aware of the expert opinion in USA that
transporting crue oil is less economic than
transporting the products through smaller
pipelines ? I want to know whcther the
Government would refer the matter to
experts and taking into consideration the
development needs and of Assam and
regional imbalances, whether they will
make it practicable to have a second refi-
nery in Assam, even if it means having
some development in some other directions
like transport, etc. ?

SHRI HEM BARUA (Mangsldai) :
Out of the nine refineries in the country
only three are in the pubiic sector and the
rest are in the private sector, managed by
foreign experts. Although Assam is top-
most in the country in the matier of natu-
ral resources, it is lowest in the country so
far as industrial development is concerned,
as a result of which the youth in Assam
are getting restive because the unemploy-
ment problem is mounting. When this
demand for a refinery came, Shri Asoka
Mehta, the then Minister, offered a very
queer argument that a refinery cannot ke
established there because of the fact that
there is market for finished oil in that
State. He forgets one basic fact that there
is no market for finished steel product in
the States where steel plants are located.
Shri Raghti Ramaiah, who is young and
ebullient should realise the stupidity and
untenability of this argument. Now he
comes out with another argument, that
there is no sufficient crude oil available in
the State. But he forgets the oil finds in
Qelaky, Rudrasagar and Lakua which come
to 9 million tonnes, though according to
government estimate itis only S million
tonnes. If they deny the legitimate de-
mand of the people of Assam for a second
oil refinery there, because the unemployment
problem is mounting up there we will be
forced to build up such a massive popular
movement which would break the backbone
of this government .. (Intecruptions). My
question is this.

_Although Shri Raghu Ramaiah thinks
that there is no crude oil available in
Assam, while making this statement, which
supersedes the statement made by his pre-
dacessor, Shri Asoka Mshta, did he take
note of the oil finds in Lakua, Rudrusagar
pod Galaky ? The impression that we got .
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is that somehow or other the Indian
Government is trying to deprive the people
of Assam of their legitimate dues. Do not
create an impression in the minds of the
people of Assam that you do no not like
that Statc and so you want to create regio-
onal imbalance by neglecting that State.
Then they offer another argument, security
reason. Who will defend our frontiers in
the Himaluyan region if we are attacked
by China ? *

MR. DEPUTY-SPEAKER :
Minister has not referred to it.

The hoa.

SHRI HEM BARUA : So, for secu-
rity teasons also you could not by-pass our
State or its legilimate demands. Therefore,
1 want a clarification of his statement
about the non-avaliability of crude oll in
that State in the light of oil finds in those
three places 1 mentioned earlier.

st of v (78) : STsaw WPy,
# wifaar gy ® wEER AT wrgaw
¢ 5 3g% wan ¥ go@ wow Feargrd

& graew § awre oAt | & gof agiew

g aAga § Tg 0w aft frwveen
% fe 39 gw v w1 &, Afem afewte
faarEdy faddl wswfady o § @
fagrgar &Y qrzd & fag a9 sar <
R} & ? q9reqw ANTE, & wE Ar Wy
YA ©IAT AFAT E Ny wwar
? f oaw ¥ groma N N wgfhy
faeft &, 3% ate§ w1 §—

“Besides oil, natural gas is also
availuble in abundance in Assam. It
is estimated that Nabarkatiya and
Moran oil fields alone can deliver 60
millioa to 100 millioa cft. of gas a day
ufter meeting the local requirements of
Assam State Electricity Board and
Namrup Fortilizers Limited. On the
basis of equivalent heat value this
amounts well over 500,000 tonaes of
of mineral oil a year. Therefore, net
only in the interests of economic and
industrial uplift of Assam but equally
also in the wider iuterests of the coun-
try's economy it is necessarv that (he
wtilisation of this gregt industrial ssspts
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is ensured by putting up a new refinery
with petro-chemical industries in
Assam.”

& qwar wigen § fe g1 w@aer ¥
qra g7 ggqa & ? saife qod a5 samw
fear & srarg grerc s T M Az fAar
£ 39 qT faA1T #T WY §— AT wAAT
gt e gy gz ar wa g &

¥ gE g ag @ R w5 wmaw
& faafed & 9 vz &3 qqr &, gad AN
g fed 7Y § AR WEAAT WY U
4T WIT gET Y g SeEEA 3x
aedy ¥ wedy o A ey fewgad
w7 7 fwqr o ?

SHRI HEM BARUA : There is no
petro-chemical complex in the State.

o fivw wox W (wqwdY) : goTeT -

AERY, HA AGew ¥ aw) guedt & @iw
wgr s w'fe mraw & qafarswer § 5w
wraw af} fasrar 3 gafag afeaw §w3
¥ quQ feprrady gl &t or gt )
7 vuw wrarw afer R AW ® FEEew F
% qoar wigar § e feaar  waeeege
saw §, 96T w9A fgaa wmar § 7
Ia¥ ¥ fiear qeaeiaes § o feaan
wATREeATaY § ? 3a% w9 fend faw
# uwgemgz w1 &0 ? afe vawr fgmia
aeere X amar § A ¥ wtey war g ?

xx gk X WY A afefenfa § o
gaI 91q FE-wEw A% § A wr W
o gere g wraw & AA F Aew-
afeez im a1 faaddl o @ fni
w ?

e @ grwrgw  frwm Tl WO
gt R M e B, Jur fe sl ot R
v fr oo sy T wdy e
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qrEw q%R 3 fd WG IEw
qafeas gg ad & W 2, & wwar 3
far oreY I ¥ fag arq sifed, gu-wras
fas orar § S GX w1 ot TooNIE @Y
AT & Y %41 wrew qoere @ fewfy #
t f& smam dged foegwd wod
EIAE-A-g1S B q&¥AT FTAW 6T
g% ? 9T IFH GRAFFEET €
wEta gt at feadt sl adf @it A
IgHY vzl 3% AT ®7 § qA0QT AT
g ?

18 00 hrs.
SHRI RAGHU RAMAIAH : I have
always very great respect for a senior

Member like Shri Hem Barua, but | am
sorry to disappoint him on this occasion
because he had forecast the backbone of
the Government being broken by the Assam
public. I have greater faith in the public
of Assam than Shri Barua himself. | have
still greater faith in the sanity and wisdom
of the policies pursued by the Government
of India and 1 am sure that the policy
pursued by the Government of India will
be so fair, as it has always been fair to
Assam, that 0o such calamity as so jubilant-
ly forecast by Shri Hem Barua will ever
have any occasion to occur.

SHRI HEM BARUA : We will orga-
nise it there, if you want us to.

st e : wig gm@ Afgo, orf
fewsa o) gxft

SHRI RAGHU RAMAIAH : Having
said that, 1 would like to clarify again
what | said. 1 did say that at the present
moment the estimates, of 0il do not justify
a second refinery because the estimates. |
may repeat, are 4 million and odd tonnes
by 1970-71 which are already committed.

SHRI DHIRESWAR KALITA ; It is
completely wrong.

SHRI RAGHU RAMAIAH : If you
show me wrung, [ will be bappy.

SHR! DHIRESWAR KALITA : T will
show you the document. From your own
department | have got it,



321  Second Refinery
SHRI RAGHU RAMAIAH :1am
giving you the figures that I have got. If
you have different figures, you give them
tome. I am willing to learn from you.
Certainly all of us have to learn and I
shall be very glad to learn. If I find that
there is a mistake in my figures, 1 shali
give correct figures after checking them up.

Shri Hem Barua also said that I did
not take into account the Gelaki oil field.
At the present moment it is only a small
production. We have yet to find out what
its real potential and capacity will be. |
did not say that for all time to come this
is all the oil which Assam will produce.
No man will ever say that, much less my-
seif. All ] said was that by 1970-71 this
what is expected. If more oil is found,
we will certainly work out the economics
of it. The standard of economic justifica-
tion which we apply today may not be
there a few years hence. For instance, the
pricing policy may change; or, for instance,
asone of my hon. friends said it may
become cheaper, to transfer petroleum
products than crude, although the present
view is that in relation to white products
It may be cheaper but if you take the
black products ft is costlier.

1 am not shutting the door for all time
to come. Tbese are the difficulties. Once
abundant oil is found, let us, certainly, at
that stage, look into the economics of it
and do what is best for Assam and what
is best for the country. We will do that.

SHRI HEM BARUA : You wil| estab-
lish a refinery then ?

SHR1 RAGHU RAMAIAH : If econo-
mics of it justify, if there is enough
crude, the refinery should be there. It is
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not a question of anybody giving anything.
If the economics of it so justify, if there
is abundant crude, certainly, we shall look
into it.

SHRI BEDABRATA BARUA : Afier
thc peeds of Barauni and Gauhati are ful-
filled, if there is surplus crude oil, can the
Government commit that there will be a
second refinery in Assam ?

SHRI RAGHU RAMAIAH : As | have
already said, subject to the economics ob
it, the matter can be considered. Who am
1 to give an asuarance ? The oil must be
found; the economics of it must justify.
All those hypothetical things 1 should as-
sume and give you an assurance ? What
satisfaction will that give you ?

SHRI HEM BARUA : Will the expan-
ded refining capacity of Barauni and Noon-
mati be able to absorb all the crude which
is found in the State of Assam ?

SHRI RAGHU RAMAIAH : As regard
gas, much of it is committed and there is,
certainly, a part which is uncommitted.
Already, we are in correspondence with the
Government of Assam. They have sent a
proposal for the blishment of a petro-
chemical complex. We are looking into
it. There has been some difference of
opinion as to the viability of it. That is
being gone into.

MR. DEPUTY SPEAKER : The House
stands adjourned to meet again on Monday
at 11 AM.

18.07 brs.

The Lok Sabha then adjourned tiil Eleven
of the Clock on Monday, December, 9, 1968
Agrahayegs 18, 1890 (Saka)
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